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March, 1983 together with an expla-
natory memorandum making certain
amendments  to  Notification No.
95/81-Central Excises and Notifi-
cation No. 96/81-Central  Excises
dated the Ist April, 1981 so as to
extend the duration of the partial
exemption from excise duty there
under to Transformers of rating of
150 K.V.A. and Elecrtic mptors of
5 KW and above upto and including
31st March, 1984,

(i) G.S.R, 300(E) published in Gazette
of India dated the 31st March, 1983
together with an explanatory memo-
randum making certain amendments
to Notification No. 53/80-Central

. Excises, No. 54/80-Central Excises
and 55/80-Central Excises, dated the
13th May, 1980 so as to extend the
period of the excise duty concessions
thereunder to steel ingots and iron
or steel products if manufactured
with aid of electric furnace from
indigenous sponge iron or in combi-
nation with other materials specified
in notifications upto and inclusive of
30th June, 1983.

{Placed in Liabrary See No. LT-6308/83)

COMMITTEE ON PUBLIC
UNDERTAKINGS

Fifty-eighth Report

SHR1 MADHUSUDAN
(Akola) : T beg to present the
Report (Hindi and English versions) of the
Committee on Public Undertakings on
Action Taken by Government on the recom-
mendations  contained in the Fortieth
Report of the Committee on National Textile
Corporation Ltd.
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*151/- per quintal

Proc, Price for Wheat and 304
Barley etc.—Stat.
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12-15 hrs.

STATEMENT  RE-PROCUREMENT
PRICE FOR WHEAT AND MINIMUM
SUPPORT PRICE FOR BARLEY FOR

1983-84 MARKETING SEASON

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : I rise to make
a Statement on the price policy for rabi
feodgrains:

The Government have fixed the procure-
ment price for 1982-83 wheat crop at Rs.
for fair average quality.

(Interruptions)

o maa fagidt arwaar (75 fasdl)
% 97 &7 AL

Ty 1w f@g ¢ 97 FT9EF &1 AT
2, sflqr oY | I T@T OFAU 1 195 Fo
graar g 40w FraAflRa g 3

o gEafagt awad @ @dzd &
g'aAm 78 2 |

wqeqW WA : FLAT W § | SEIN
giaea far §, a8 ®aT |

T Aex fag . aradar ot 7 @dEdy
Falraa §, ¥aw arg ®@ &

(samerma)

A1 Taitg wgE (FFIWIN) : AT AT
g gl gAY gz Yeaiw I ? sqx angw
Ffeagrm e1200 %0 2 @ §a 2 am
FHI@E?



305 Proc. Price jor

.,'J_‘;v'z.ﬂ ..;T: (,{JE«) > ,a-wx.,.’:»;d;"
Erfo S pr Lt LAE
(=) —«_Jféz—ze-’fb'/ug@lg.»;a

( Interruptions)
zw A% f@am amF 43 FI9 £

12.17

(Shri Rasheed Masood and some hon.
Members then left the House)
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RAO BIRENDRA SINGH : I would like
to remind the members with your permission
that the last Government left the price of
wheat at Rs. 115/- They had been increasing
the price by Rs. 2/- whereas this Govern-
nient has increased it from Rs. 140/- to Rs.
151/-, from Rs. 132/- 10 Rs, 142/- in the
last year and from Rs. 117/- to 130/ in the
year previus to that. This Government have
been increaging by Rs. 10/- or Rs. 13 every
year.
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CHAITRA 17, 1905 (SAKA)

Wheat and Barley--etc. Stat. 306
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RAO BIRENDRA SINGH : Consequent
on the increase in the procurement price of
wheat, the Government have also dacided
to raise the issue price of wheat for the
public distribution system to Rs. 172 per
quintal and for issuses to the roller flour
mills at Rs, 208 per quintal. The new issue
rates will be effective from the 15th April,
1983,

-

The procurement price mentioned above
would be adopted by all the public procure-
ment agencies in all the States and Union
Territories.

The Governrent have also fixed the
minimum support price for the 1982-83 crop
of barley at Rs, 122 per quintal for fair
average quality,
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12.20 hrs.

(Shri Atal Bihari Vajpayee and some other
hon. Members then left the House)
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(Shri Harikesh Bahadur and Shri Ram Lal
Rahi then left the House)



